
Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

143 16 159 115 15 130 80.42 93.75 81.76

Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

187 135 322 78 82 160 41.71 60.74 49.69

REGISTRAR (JUDICIAL)

SUBORDINATE COURTS OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

CASE CLEARANCE RATE IN THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF                    

MARCH, 2021

HIGH COURT OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)


